
 
 

 

 
 
 

RECOMMENDATIONS OF THE BUSINESS ADVISORY COMMITTEE 
 

MR. CHAIRMAN: Hon. Members, I have to inform that the Business Advisory 
Committee in its meeting held on the 10th of December, 2024, has allotted time for 
Government Legislative and Other Business as follows:— 

                                                                     
  The Committee also recommended that the sittings on the 16th and 
17th December 2024, be exclusively devoted for a discussion commemorating the 
75th Anniversary of Adoption of the Constitution of India and that on these days, Zero 
Hour, Question Hour, and Special Mentions may be dispensed with. 

 
 

MOTION FOR ELECTION TO THE COMMITTEE ON OFFICIAL LANGUAGE 
 

गृह मंतर्ालय मȂ राज्य मंतर्ी (Ǜी िनत्यानन्द राय): महोदय, मȅ  िनÇनिलिखत ĢÎताव उपिÎथत 
करता हंू:- 

 
"िक राजभाषा अिधिनयम, 1963 (1963 का 19) की धारा 4 की उप-धारा (2) के अनुसरण मȂ यह 
सभा, उस रीित से, जैसा सभापित िनदेश दȂ, राजभाषा सिमित मȂ िवǏमान िरिƪ को भरने के िलए 

 (b) Annual Accounts of the National Cooperative Organics Limited (NCOL), 
New Delhi, for the year 2023-24, and the Audit Report thereon. 

[Placed in Library. See No. L.T. 1684/18/24] 
 

  BUSINESS        TIME ALLOTTED 
1. Consideration and passing of the following Bills, after they are considered and 

passed by Lok Sabha:-  
  (i) The Carriage of Goods by Sea Bill, 2024  Two Hours 
  (ii) The Bills of Lading Bill, 2024 Two Hours 
  (iii) The Coastal Shipping Bill, 2024 Two Hours 
2. Consideration and passing of the Merchant Shipping 

Bill, 2024, after it is introduced, considered and 
passed by Lok Sabha. 

Two Hours 
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सभा के सदÎयȗ मȂ से एक सदÎय को उƪ सिमित का सदÎय होने के िलए िनवार्िचत करने की 
कायर्वाही करे।" 
 

The question was put and the motion was adopted. 

 
 

REGARDING NOTICES RECEIVED UNDER RULE 267 AND OTHER MATTERS 
 

MR. CHAIRMAN: Hon. Members, I have received five notices under Rule 267. 
...(Interruptions)... The notice of Dr. John Brittas ...(Interruptions)... One minute. 
We should create an atmosphere, so that the House can proceed. 
...(Interruptions)...  Shri Kiren Rijiju ...(Interruptions)... 
 
संसदीय कायर् मंतर्ी; तथा अÊपसंख्यक कायर् मंतर्ी (Ǜी िकरेन िरिजजु):  आदरणीय सभापित 
महोदय, मȅ एक बहुत ही गंभीर िवषय और बहुत दुख से साथ खड़ा हो रहा हंू। ...(Ëयवधान)... आप 
मेरी बात सुन लीिजए।  ...(Ëयवधान)... 

Ǜी जयराम रमेश (कनार्टक):  सर, हमने लोकतंतर् को बचाने के िलये अिवÌवास ĢÎताव पेश 
िकया है ।   ...(Ëयवधान)… 
 
MR. CHAIRMAN: I am aware of it. ...(Interruptions)...  मुझे यह नहीं पता है िक आप 
िकसे बचा रहे हȅ। ...(Ëयवधान)... मȅ यह नहीं कह सकता हंू िक आप िकसे बचा रहे हȅ?  
...(Ëयवधान)... 
 
Ǜी जयराम रमेश: हम मजबरूी मȂ लाए हȅ। ...(Ëयवधान)... 
 
Ǜी िकरेन िरिजजु: आप डेमोकेर्सी को बदनाम करने वाले हȅ, इसिलए आप लोग डेमोकेर्सी की बात 
मत कीिजए। आपके मन मȂ लोकतंतर् के Ģित कोई झुकाव नहीं है। ...(Ëयवधान)… 
 
MR. CHAIRMAN: Now, hon. Minister. Then, I will come to the Deputy Leader. I will 
come to the deputy leader after the hon. Minister. ...(Interruptions)... 
 
SHRI DEREK O’BRIEN (West Bengal): Sir, what is this? ...(Interruptions)... Sir, 
what is this? ...(Interruptions)... 
 
Ǜी िकरेन िरिजजु: सभापित जी, भारतीय लोकतंतर् मȂ 72 साल बाद, एक िकसान के बेटे ने, 
उपराÍटर्पित के पद पर पहँुचकर इस देश की सेवा करने का काम िकया है। उन्हȂ इस राज्य सभा 
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